
141 Written Answers CHAITRA 4, IU2 (SA.KA) Written Ans,"" 142 

(a) whether it Is a fact that Indian 
Embassy In Washington was burl led on 
3rd March, 1970; 

(b) Ir 80. whelher any enquiry has 
been conducted to ascertain whether some 
secrel documents have been stoleo; and 

(c) If Dot, the reasons therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH): (a) to 
(c). N", Sir. However, tbe Information 
Service of India orrico, located in a room 10 
the Nallonal Presl Building ab"ut four miles 
from the main Cnancory, was burgled on the 
nilhl of March I, 1970. During thaI nlgbt, 
several other 10;01 orriees which are also 
localed I n the same huilding, were bCDken 
inlo. O~r Embassy  has ·co.,[jrm:d that no-
thIng was stolen. MJst of the docllm:nts 
in the I.S. I. arc non·classHied aod the room 
In which the security cabinets containing a 
few C >orldenllal pap:r. are kept. Wa9 not 
tampered with. The State Departmeot has 
been requested to take suitable measures to 
prevent recurrence of such Incidents. 

The local Police arc maldol enquiries. 

Edenslon of Time for CItizenship 
Application. for Perona. or ladlaa 

Orlglo in Ceylon 

4090. SHRl DBVINDER SINGH 
GARCHA : Will tbo Minister of EXTER-
NAL AFFAIRS be pleased to ltate I 

(a) wbetber Ceylon Workers Conlress 
bal called upon the Indian Government to 
extend Ibe deadline of April 30 next for 
applicallons for citizenship by \0 lakb. por-
IOns of Indian orialn In Ceylon; aDd 

(b) tr 80, tho reactloo of Government 
tbereto? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXrERNAL AFFAIRS 
(SHRI SURENDRA PAL ~G : (a) 
Tbe Ceylon Worke .. Congre.. forwarded to 
the Actin. m.1I Commil.ioaer for lacIIa In 
Ceylon a copy of a relOlullon dated the 28th 
February 1970, which inleT Q/iQ cal· ... upoo 
the ~ er l D D  of Co11oo aod Iad&& ~ ~-

tend tbe closing date for applications for 
citizenship. 

(b) The Acting Hllh Commissioner of 
India in Ceylon has Intimated the Ceylon 
Workors Conar_ tbat It I, nol the IDtention 
of the Oovernment of India to extend the 
present deadline of 30th April 1970. 

Sageatlon tn make CO_OIIweIIltil 
more MeaulDpul 

4091. SHRr DEVINDBR SINGH 
GARCHA : Will the Mlnlsler of EX'rER-
NAL AFFAIRS be pleasod to slate: 

(8) whether he has given 8 5ulllOllion 10 
the S.cretary General of tbe Com:non'Nealtb 
Secretariat Mr. Smith that poI/tical aDd 
economic conlent or the Commonwealtb 
mutt become more m .a~l l ul and purpose-
fill If It had 10 survive; 

(b) what other sUggestion, were made 
by the MInister ror bellerment or Common-
wealth; and 

(c) the reaction of Mr. Smith thereto? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH) I (a) 
Yes, Sir. 

(b) Discussions with Mr. Arnold Smitb 
were or a general nature, and did not con-
cern any IPCCJrlC project •. 

(c) Does not arise. 

Ealt Paklstan·West Beqtli Border 
DelllBrcation 

4092. BRRI Y ASHPAL SINGH: Will 
tbe Mlnllter of EXTSRNAL AFFAIRS be 
pleased to Itlte : 

(8) whetber hi. attention has been drawn 
towards the 111,,&1100 In PaklSfan Times 
that India Is respon.ibl. for delay in tho 
demarcation or Mahananda, Buran, arid 
Karatoa sectors on West Bcnpl-Sut Pakl.-
tan 'border; aDd 

(b) If 10, his re,actlon thereon? 
. t: 

THB DEPUTY ~  11'11 THE 
MINISTRY OP ~  ~  
(SHRI SUR EN DR A PA" SINGH): Ca) 
Q4 ao.2.1970 •. tlM fokj''''n TilUl q,uotlnl 




